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Demand to streamline the Crop Insurance Scheme

SHRI SHARAD ANANTRAOQO JOSHI (Maharashtra): Sir, through this Special
Mention, I wish to point out the bizarre working of the Crop Insurance Scheme which
is designed to provide succour to the farmers who got in the debt trap.

In Ambejogai tehsil of Beed district of the Monarch Rod region of Maharashtra,
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the farmers have taken crop insurance for crops of arhar, sesame, soyabean and
moong on 21st July, 2006.

The Government had approved payment of an amount of Rs.149 lakhs which was
the claim of the farmers in this tehsil. The District Central Bank issued cheques in
the name of individual farmers.

Two farmers of Hivra village received cheques for Rs.2 and Rs.5 only. These
farmers had to spend Rs.5 for getting the delivery of the cheques and are now called
upon to deposit, at least, Rs.300 for opening an account in the bank in order to be
able to encash the cheques.

I, therefore, urge upon the Government to look into the ways in which the Crop
Insurance Scheme is wcorking at some places.

Concern over issuance of Coastal Zone Management Notification leading to
adverse impact on fishermen

SHRI JANARDHANA POOJARY (Karnataka): Sir, the Centre proposes to issue a
Notification for Coastal Zone Management in replacement of the Coastal Regulation
Zone Notification of 1991.

The CMZ would allow establishment of SEZs, ports, tourist resorts, mining, etc.,
covering a large area through expansion of the coastal zone up to 12 nautical miles
i‘{lto the ocean. Resultantly, the fishing communities would be displaced from their
traditional fishing sites.

" Certain international Conventions ratified by India i.e. the Convention on
Biological Diversity and the FAO Code of Conduct for Responsible Fisheries,
mandate (i) protection and encouragement of customary use of biological resources
in accordance with the traditional and cultural practices that are compatible with the
conservation or sustainable use requirements and (ii) consultation with the
representatives of the fisheries sector and the fishing communities in the decision-
making processes and their involvement in other activities related to coastal area
management planning and sustainable development.

The fishing communities of the Coastal Karnataka have strongly opposed the
CZM Notification and have demanded framing of a comprehensive legislation
complying with the International Conventions in consultation with them.

While opposing the licenses issued to 110 deep-sea foreign fishing trawlers
contrary to the Murari Committee recommendations, the fishing community has
demanded regularisation of the 3,000 marine villages along the coastal India.

Since the proposed CSM Notification has generated resentment among the poor
fishermen of Coastal Karnataka comprising Dakshin Kannada, Udupi and Uttar
Kannada districts, and are likely to turn violent, 1 appeal to the Government to defer
its issuance. Thank you. ’

Concern over crime against children

SHRI SANTOSH BAGRODIA (Rajasthan): Sir, I rise to command the attention of
the House to the alarming trend of increasing abuse of children. The society is
becoming hazardous for our children. The country has, for long, had a skewed sex



